MINUTES OF NORMS COMMITTEE (NC-7) OF
‘PLASTIC & RUBBER PRODUCTS’
MEETING NO. 37/AM10 HELD ON 09.12.2009

UNDER CHAIRMANSHIP OF
SHRI AMITABH JAIN, ADGFT

Meeting No. 37/87-NC-7/2009 of NORMS COMMITTEE (NC-7) dealing with ‘Plastic & Rubber Products’ held on 09.12.2009 under Chairmanship of
Shri Amitabh Jain, Addl. DGFT, Udyog Bhawan, New Delhi-110011. Following officers attended the Meeting:

1) Shri Ishwar Singh, Deputy DGFT and Convener
2) Shri A.K. Aggarwal, Jt. Industrial Adviser, D/o C&PC
3) Shri Shaish Kumar, Industrial Adviser, DIPP
4) Shri S.N. Sharma, FTDO
2. Committee confirmed Minutes of NC Meeting No. 36/AM10 held on 02.12.2009.

3.1 Committee, after deliberations, approved following cases and RLA concerned shall take consequential action as per Foreign Trade Policy/Procedures.

ONLINE CASES
1 Case No.:23/20/87-ALC1/2008 Party Name:SNF [INDIA]PVT.LTD., Meet No/Date:37/87-ALC1/2009 Status: Approved
09.12.2009
HQ File :01/87/050/00376/AM09/ RLA File :09/24/040/00093/AM09/ Lic.No/Date:0910034153 Defer Date:
04.06.2008
Application: Request is for adhoc norms for following:
SLNo. || ITCHS Code EXPORT ITEM Oty UoOM FOB/FOR (Rs.) FOB (in Currency of realisation)
62/0- POLYMER FOR THICKENER LIPESA 970
1 39069090 [MODIFIED EMULSION POLYMER BASED ON ACRYLAMIDE] 314000.000 K.G 29071062.00 717804.00 US$
Total||29,071,062.00 717,804.00
SLNo. ITCHS Code IMPORT ITEM Oy UOM CIF (Rs.) CIF (Currency)
1 29241900 ACRYLAMIDE 50 HST 88830.600 K.G 2698229.48 66622.95 US$
LIQUID
EXXSOL D-80
2 27101900 LIQUID 74951.800 K.G 2580215.72 63709.03 US$

3 34029010 SIMALINE IE 101 6719.600 K.G 1143003.96 28222.32 US$
TINTIIN
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LUTENSOL TO 89

4 34021300 LIQUID 10236.400 K.G 870605.82 21496.44 US$
HYDROXYLAMINE SULPHATE

‘5 28251000 POWDER 10236.400 K.G 1069601.44 26409.91 US$

| Total[8,361,656.42 206,460.65

Decision: With D/o C&PC OM No. 46011/141/2005-PC.II dated 20.10.2005, following adhoc norms are approved:

EXPORT ITEM QTY IMPORT ITEM QTY
Modified Emulsion Polymer lkg [1. Acrylamide 50 HST (50%]| 0.2829 kg
based on Acrylamide — Water solution of Acrylamide)

LIPESA 970 (% Non Volatile 2. Exxsol D-80 (Solvent) 0.2387 kg
Solides 30+/-5%) 3. Simaline IE 101 0.0214 kg
4. Lutensol 89 (Surfactant) 0.0326 kg
5. Hydroxylamine Sulphate 0.0326 kg

Case No.:2/26/87-ALC1/2008

Party Name:ASIA IMPEX TRADING

Meet No/Date:37/87-ALC1/2009

Status: Approved

TC : POLYESTER

09.12.2009
HQ File :01/87/050/00450/AM09/ RLA File :05/24/040/00410/AMO09/ Lic.No/Date:0510228178 Defer Date:
24.09.2008
Application: Request is for adhoc norms for following:
SLNo. ITCHS Code EXPORT ITEM Oty uomM FOB/FOR (Rs.) FOB (in Currency of realisation)
i 39079190 63/0- PET CHIPS/FLAKES 55053.000 K.G 2105775.00 46795.00 US$

Total||2,105,775.00

46,795.00

SLNo. ITCHS Code IMPORT ITEM oy UoM CIF (Rs.) CIF (Currency)
PET SCRAP OF PET BOTTLES
1 39159042 ¢ POLYESTER 57950.000 Number 1642882.00 36508.50 US$
Total|1,642,882.00 36,508.50
Decision: With D/o C&PC OM No. 46011/102/2008-PC.II dated 07.12.2009, following adhoc norms are approved:

EXPORT ITEM

| oTY |

IMPORT ITEM I

oTY |




PET Chips/ Flakes 1 kg PET Bottle Waste/Scrap 1.05 kg

Case No.:6/27/87-ALC1/2008 Party Name:ASIA IMPEX TRADING Meet No/Date:37/87-ALC1/2009 Status: Approved
09.12.2009

HQ File :01/87/050/00461/AM09/ RLA File :05/24/040/00436/AM09/ Lic.No/Date:0510228960 Defer Date:
07.10.2008

Application: Request is for adhoc norms for following:

SLNo. ITCHS Code EXPORT ITEM Oty UoOM FOB/FOR (Rs.) FOB (in Currency of realisation)
63/0- PET CHIPS /FLAKES
1 39079190 TC : POLYESTER 104291.000 K.G 3321682.00 73004.00 US$
Total||3,321,682.00 73,004.00
SLNo. ITCHS Code IMPORT ITEM O vuom CIF (Rs.) CIF (Currency)
1 39159042 PET SCRAP OF PET BOTTLES 109780.000 K.G 1997996.00 43912.00 US$

TC : POLYESTER

Total|1,997,996.00 43,912.00

Decision:  With D/o C&PC OM No. 46011/102/2008-PC.II dated 07.12.2009, following adhoc norms are approved:

EXPORT ITEM QTY IMPORT ITEM QTY
PET Chips/ Flakes 1 kg PET Bottle Waste/Scrap 1.05 kg
Case No.:15/30/87-ALC1/2008 Party Name:ASIA IMPEX TRADING Meet No/Date:37/87-ALC1/2009 Status: Approved
09.12.2009
HQ File :01/87/050/00507/AMO09/ RLA File :05/24/040/00485/AMO09/ Lic.No/Date:0510230020 Defer Date:
27.10.2008




Application: Request is for adhoc norms for following:

SLNo.

ITCHS Code

EXPORT ITEM

Oy

vomM FOB/FOR (Rs.)

FOB (in Currency of realisation)

39079190

63/0- PET CHIPS/FLAKES
TC : POLYESTER

104291.000

K.G 4171650.00

83433.00 US$

Total||4,171,650.00

83,433.00

SLNo. ITCHS Code IMPORT ITEM Oy UOM CIF (Rs.) CIF (Currency)
PET SCRAP OF PET BOTTLES
1 39159042 TC - POLYESTER 109780.000 K.G 3458100.00 69162.00 US$
Total||3,458,100.00 69,162.00
Decision: With D/o C&PC OM No. 46011/102/2008-PC.II dated 07.12.2009, following adhoc norms are approved:

EXPORT ITEM

QTY

IMPORT ITEM

QTY

PET Chips/ Flakes

1 kg

PET Bottle Waste/Scrap

1.05 kg

Case No.:5/31/87-ALC1/2008

Party Name: AMIANTIT FIBERGLASS INDUSTRIES

Meet No/Date:37/87-ALC1/2009

Status: Approved

INDIA PVT.LTD. 09.12.2009
HQ File :01/87/050/00515/AMO09/ RLA File :17/24/040/00077/AMO09/ Lic.No/Date:1710002236 Defer Date:
04.11.2008
Application: Request is for adhoc norms for following:
SLNo. ITCHS Code EXPORT ITEM Oty UOM FOB/FOR (Rs.) FOB (in Currency of realisation)
1 39173990 63/0- GRP Pipe (Dia 1400 PN 10 SN 10000) 3000.000 Meter 49740120.00 1185700.12 US$
2 39174000 63/0- GRP Pipe Couplings (Dia 1400 PN 10 SN 10000) 284.000 Number  2978183.04 70993.64 USS$
3 39174000 63/0- GRP Pipe Fittings (Dia 1400 PN 10 SN 10000) 34.000 Number  (2566988.56 61191.62 US$
4 39173990 63/0- GRP Pipe (Dia 1200 PN 10 SN 5000) 12000.000 || Meter 122735040.00 2925745.89 US$
5 39174000 63/0- GRP Pipe Coupling (Dia 1200 PN 10 SN 5000) 1150.000 Number  ||9628260.00 229517.52 US$
5 39174000 63/0- GRP Pipe Fittings (Dia 1200 PN 10 SN 5000) 150.000 Number ||6665247.40 158885.52 US$
7 39173990 63/0- GRP Pipe (Dia 1100 PN 10 SN 5000) 6000.000  ||Meter 52206960.00 1244504.41 US$




EXPORT ITEM

QTY

IMPORT ITEM

8 39174000 63/0- GRP Pipe Coupling (Dia 1100 PN 10 SN 5000) 576.000 Number  |4473031.68 106627.69 USS$
9 39174000 63/0- GRP Pipe Fittings (Dia 1100 PN 10 SN 5000) 76.000 Number 286868684 68383.48 US$
10 39173990 63/0- GRP Pipe (Dia 1100 PN 10 SN 10000) 2000000 |Meter  ||21312020.00 508033.85 USS$
11 39174000 63/0- GRP Pipe Coupling (Dia 1100 PN 10 SN 10000) 195.000 Number |1514297.85 36097.68 US$
63/0- GRP Pipe Fitti Dia 1100 PN 10 SN 10000,
12 39174000 ipe Fittings (Dia ) 28.000 Number |1365187.72 32543.21 USS$
Total||278,054,023.09 6,628,224.63
ITCHS CIF
SLNo Code IMPORT ITEM Oty UOM|| CIF (Rs.) (Currency)
Roving 1031644.35
1 701912 736.524 |[K. 8
0191200 (of any make, Grade, type or Specification) 868736.524 G ||43896438.37 US$
Polyester Filament Yarn
2 54023300 1626.360  ||K. 388229.83 9123.91 US.
( HT First quality product 367764 1000/192/CLR Type 811 APO 15-33 LB or Any Other Grade, Make, Type, Specification) G $
3 56081900 ||Polyrelease Film 2731.370 |K.G |[259180.17 6090.97 US$
Surface Mat 62630.21
* 70193100 (M 524 -ECR 254 Or M 524-C64 or any other Grade, Make, type , specification) 6022130 |K.G ||2664915.62 US$
Polyester Netting 20116.39
5 56081900 |[(153491D0127 2.5 x 1.6 Leno Polyester Netting or 153491D0242 2.5 x 1.6 Leno Polyester Netting or any other Grade, make , Type 2721.150 K.G |1238916.03 Uss )
,Specification)
Chop Strand Mat
6 70193100 (450 GSM or any other Grade Make Type Specification) 4683.820 |K.G |[290958.90 6838.38 US$
Woven Roving 28632.25
7 701912 v K. 1218299.
0191200 ( EWR-800-1.OM or any other Grade Make Type Specification) 3603.180 G 8299.43 US$
Resin 2176361.70
8 39079190 980343.110 ||K. 92603210.17
(Crystic 274E AM NA / W Non-Accelerated / waxed 100% Pure Isopthalic Resin or any other grade, make, type, specification) G US3
9 25051012 |Silica Sand 2189137.414||K.G |[8384396.30 §]9ST$022.37
| Accelerator 69501.07
1 151 797. K. 2957314.
0 38151900 ( NL-53 or any other grade, make ,type ,specification) 8797.600 G |P7314.58 US$
[Andonox, Butanox OR Trigonox 58310.54
11 29096000 ’ 13720.128 ||K. 2481147.95
( M-60, or any other Grade Make type or specification) G US3
12 29025000  ||Styrene 36126.390 |K.G |(3320376.50 78033.00
US$
Total||159,703,383.85|(3,753,305.14
Decision: With D/o C&PC OM No. 46011/72/2004-PC.1II dated 07.12.2009, following adhoc norms are approved:




1. GRP Pipe (Dia 1400, 1kg |1. Fibreglass Roving 0.1759 kg
PN 10, SN 10,000) 2. Polyester Filament Yarn 0.0003 kg
3. Polyrelease Film 0.0005 kg
4.  Surface Mat 0.0011 kg
5. Polyester Netting 0.0005 kg
6.  Unsaturated Polyester Resin 0.2355 kg
7. Silica Sand 0.6211 kg
8. Accelerator 0.0022 kg
9. Andonox (Butanox/Trigonox) 0.0031 kg
10.  Styrene 0.0069 kg
2. GRP Pipe Coupling| 1kg |1.  Fibreglass Roving 0.4293 kg
(Dia 1400, PN 10, SN 2. Polyester Filament Yarn 0.0002 kg
5000) 3. Polyrelease Film 0.0005 kg
4. Surface Mat 0.0011 kg
5. Polyester Netting 0.0005 kg
6.  Unsaturated Polyester Resin 0.3440 kg
7. Silica Sand 0.2529 kg
8. Accelerator 0.0035 kg
9.  Andonox(Butanox/Trigonox) 0.0035 kg
10.  Styrene 0.0138 kg
3. GRP Pipe Fittings lkg |1 Fibreglass Roving 0.1325 kg
(Dia 1100, PN 10, SN 2. Polyester Filament Yarn 0.0002 kg
10000) 3. Polyrelease Film 0.0004 kg
4. Surface Mat 0.0005 kg
5. Polyester Netting 0.0004 kg
6.  Chop Strand Mat 0.0379 kg
7. Woven Roving 0.0500 kg
8. Unsaturated Polyester Resin 0.3492 kg
9. Silica Sand 0.4679 kg
10.  Accelerator 0.0016 kg
11.  Andonox (Butanox/Trigonox) 0.0023 kg
12.  Styrene 0.0067 kg
4. GRP Pipe (Dia 1200, 1kg |[1. Fibreglass Roving 0.2324 kg
PN 10, SN 5000) 2. Polyester Filament Yarn 0.0005 kg
3. Polyrelease Film 0.0008 kg
4. Surface Mat 0.0017 kg
5. Polyester Netting 0.0008 kg
6. Unsaturated Polyester Resin 0.2441 kg
7. Silica Sand 0.5556 kg
8. Accelerator 0.0022 kg
9. Andonox(Butanox/Trigonox) 0.0037 kg
10. Styrene 0.0092 kg




5. GRP Coupling (Dia| 1kg |1. Fibreglass Roving 0.4253 kg
1200, PN 10, SN 5000) 2. Polyester Filament Yarn 0.0002 kg
3. Polyrelease Film 0.0005 kg
4. Surface Mat 0.0011 kg
5. Polyester Netting 0.0006 kg
6. Unsaturated Polyester Resin 0.3376 kg
7. Silica Sand 0.2630 kg
8. Accelerator 0.0035 kg
9. Andonox/Butanox/Trigonox 0.0035 kg
10.  Styrene 0.0139 kg
6. GRP Pipe Fittings| 1kg |1. Fibreglass Roving 0.1697 kg
(Dia 1200, PN 10, SN 2. Polyester Filament Yarn 0.0003 kg
5000) 3. Polyrelease Film 0.0008 kg
4. Surface Mat 0.0012 kg
5. Polyester Netting 0.0006 kg
6. Chop Strand Mat 0.0422 kg
7. Woven Roving 0.0512 kg
8. Unsaturated Polyester Resin 0.3668 kg
9. Silica Sand 0.4062 kg
10.  Accelerator 0.0016 kg
11.  Andonox (Butanox/Trigonox) | 0.0027 kg
12.  Styrene 0.0067 kg
7. GRP Pipe Dia 1100, 1kg |1. Fibreglass Roving 0.2331 kg
PN 10, SN 5000) 2. Polyester Filament Yarn 0.0005 kg
3. Polyrelease Film 0.0008 kg
4. Surface Mat 0.0019 kg
5. Polyester Netting 0.0008 kg
6. Unsaturated Polyester Resin 0.2522 kg
7. Silica Sand 0.5497 kg
8. Accelerator 0.0022 kg
9. Andonox/Butanox/Trigonox 0.0038 kg
10.  Styrene 0.0092 kg
8. GRP Pipe Coupling| 1kg |1. Fibreglass Roving 0.4161 kg
(Dia 1100, PN 10, SN 2. Polyester Filament Yarn 0.0002 kg
5000) 3. Polyrelease Film 0.0005 kg
4. Surface Mat 0.0011 kg
5. Polyester Netting 0.0006 kg
6. Unsaturated Polyester Resin 0.3462 kg
7. Silica Sand 0.2653 kg
8.

Accelerator




9. Andonox/Butanox/1rigonox 0.0035 kg
10.  Styrene 0.0089 kg
9. GRP Pipe Fittings| 1kg |1. Fibreglass Roving 0.1701 kg
(Dia 1100, PN 10, SN 2. Polyester Filament Yarn 0.0004 kg
5000) 3. Polyrelease Film 0.0005 kg
4. Surface Mat 0.0014 kg
5. Polyester Netting 0.0006 kg
6. Chop Strand Mat 0.0428 kg
7. Woven Roving 0.0488 kg
8. Unsaturated Polyester Resin 0.3715 kg
9. Silica Sand 0.4013 kg
10.  Accelerator 0.0016 kg
11.  Andonox (Butanox/Trigonox) | 0.0028 kg
12.  Styrene 0.0067 kg
10. GRP Pipe (Dia| 1kg |[1. Fibreglass Roving 0.1789 kg
1100, PN 10, SN 2. Polyester Filament Yarn 0.0004 kg
10,000) 3. Polyrelease Film 0.0006 kg
4. Surface Mat 0.0014 kg
5. Polyester Netting 0.0006 kg
6. Unsaturated Polyester Resin 0.2344 kg
7. Silica Sand 0.5223 kg
8. Accelerator 0.0022 kg
9. Andonox(Butanox/Trigonox) 0.0033 kg
10. Styrene 0.0090 kg
11. GRP Pipe| 1kg |I. Fibreglass Roving 0.4219 kg
Couplings (Dia 1100, 2. Polyester Filament Yarn 0.0002 kg
PN 10, SN 10,000) 3. Polyrelease Film 0.0006 kg
4. Surface Mat 0.0012 kg
5. Polyester Netting 0.0006 kg
6. Unsaturated Polyester Resin 0.3400 kg
7. Silica Sand 0.2706 kg
8. Accelerator 0.0040 kg
9. Andonox/Butanox/Trigonox 0.0035 kg
10. Styrene 0.0014 kg
12. GRP Pipe Fittings| 1kg |I. Fibreglass Roving 0.1372 kg
(Dia 1100, PN 10, SN 2. Polyester Filament Yarn 0.0003 kg
10,000) 3. Polyrelease Film 0.0005 kg
4. Surface Mat 0.0011 kg
5. Polyester Netting 0.0005 kg
6. Chop Strand Mat 0.0380 kg
7. Woven Roving 0.0423 kg
R [Insaturated Polvester Resin 03424 ko




= TotETTTITITETITTTI T S YRy TETTE eI e D =
9. Silica Sand 0.4773 kg
10.  Accelerator 0.0017 kg
11.  Andonox/Butanox/Trigonox 0.0025 kg
12. Styrene 0.0069 kg
Case No.:19/2/87-ALC1/2009 Party Name:PIDILITE INDUSTRIES LIMITED Meet No/Date:37/87-ALC1/2009 Status: Approved
09.12.2009
HQ File :01/87/050/00730/AMO09/ RLA File :03/95/040/00398/AM09/ Lic.No/Date:0310505328 Defer Date:
03.02.2009
Application: Request is for adhoc norms for following:
SLNo. || ITCHS Code EXPORT ITEM Oy UOM | FOB/FOR (Rs.) FOB (in Currency of realisation)
J 30095000 62/0- POLYETHER - ESTER POLYOL (PIDITHANE SOLFREE- 333R ) 11502000 |k 1980000 33800.00 USS
Total||1,419,600.00 33,800.00
SLNo. ITCHS Code IMPORT ITEM oy vom CIF (Rs.) CIF (Currency)
1 29053200 POLYPROPYLENE GLYCOL 6188.070 K.G 558783.00 12994.96 US$
2 29171200 ADIPIC ACID 2910.000 K.G 262774.00 6111.01 US$
Total|821,557.00 19,105.97

With D/o C&PC OM No. 46011/55/2008-PC.1II dated 07.12.2009, following adhoc norms are approved:

Decision:
EXPORT ITEM QTY IMPORT ITEM QTY
Polyether Ester Polyol (Pidithane| 1kg |I1. Polypropylene| 0.538 kg
Solfree PU 333 R) Glycol
2. Adipic Acid 0.253 kg




Case No0.:20/2/87-ALC1/2009

Party Name:PIDILITE INDUSTRIES LIMITED

Meet No/Date:37/87-ALC1/2009

Status: Approved

EXPORT ITEM QTY IMPORT ITEM QTY
Polyurethane Resins (Prepolymer)| 1kg |1. Methylene  Di| 0.510 kg
Pidityhane Solfree PU-444 N) Isocyanate

2. Polypropylene 0.495 kg
Glycol

09.12.2009
HQ File :01/87/050/00731/AMO09/ RLA File :03/95/040/00405/AM09/ Lic.No/Date:0310505336 Defer Date:
03.02.2009
Application: Request is for adhoc norms for following:
SLNo. || ITCHS Code EXPORT ITEM Oty UOM || FOB/FOR (Rs.) FOB (in Currency of realisation)
; 30095000 62/0- POLYURETHANE RESIN (PREPOLYMER) (PIDITHANE SOLFREE PU - 444 N) 25620.000 |k G |4145400.00 98700.00 USS
Total||4,145,400.00 98,700.00
SLNo. ITCHS Code IMPORT ITEM oy UuomM CIF (Rs.) CIF (Currency)
1 29291090 METHYLENE DI-ISOCYNATE 13066.200 K.G 2331663.00 54224.73 USS$
2 29053200 POLYPROPYLENE GLYCOL 12681.900 K.G 1188801.00 27646.54 US$
Total||3,520,464.00 81,871.27
Decision: ~ With D/o C&PC OM No. 46011/55/2008-PC.1I dated 07.12.2009, following adhoc norms are approved:

Case No.:8/26/87-ALC1/2009 Party Name:SB J-VON COMPOUNDERS PVT.LTD., Meet No/Date:37/87-ALC1/2009 Status: Approved
09.12.2009

HQ File :01/87/050/00199/AM 10/ RLA File :08/24/040/00080/AM10/ Lic.No/Date:0810081112 Defer Date:
30.06.2009

Application: Request is for adhoc norms for following:

| SLNo. ITCHS Code EXPORT ITEM [0)1% uomM FOB/FOR (Rs.) FOB (in Currency of realisation)
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Total|(4,311,000.00 90,000.00

ITCHS [ cr |
y SLNo.| o IMPORT ITEM Oy |UoM| CIF (Rs.) (Currency)
STYRENE ETHYLENE BUTYLENE. THERMOPLASTIC COPOLYMER (SEBS) OF VARIOUS GRADES. 31090.50
1 40021990 | THIS FILE NO.08/24/040/00080/AM. 10 IS AMALGAMATED WITH FILE NO.08/24/040/00066/AM.10. (1) THIS LICENCE IS ISSUED UNDER |8883.000|K.G 1489235.00 ||, ™"
PARA 4.7 OF HAND BOOK 2004-2009, SUBJECT TO FIXATION OF NORMS BY N.C. NEW DELHI.
| Total||1,489,235.00/131,090.50
Decision: ~ With D/o C&PC OM No. 46011/63/2009-PC.II dated 08.10.2009, following adhoc norms are approved:
EXPORT ITEM QTY IMPORT ITEM QTY
Thermoplastic Elastomer Compound| 1kg [Styrene Ethylene Butylene| 0.2730 kg
Granules (containing 26+/-2%) Thermoplastic Copolymer
(SEBS) of various Grades
17 ||Case No.:9/20/87-ALC1/2009 Party Name: AMIANTIT FIBERGLASS INDUSTRIES |[Meet No/Date:37/87-ALC1/2009 Status: Approved
INDIA PVT.LTD. 09.12.2009
HQ File :01/87/050/00160/AM10/ RLA File :17/24/040/00011/AM10/ Lic.No/Date:1710002736 Defer Date:
04.08.2009

Application: Request is for adhoc norms for following:

SLNo. || ITCHS Code EXPORT ITEM Oty UOM FOB/FOR (Rs.) FOB (in Currency of realisation)

1 39173990 63/0- GRP Pipe (Dia 1400 PN 10 SN 10000) 1300.000 |Meter — ||21554052.00 434119.88 US$

2 39174000 63/0- GRP Pipe Couplings (Dia 1400 PN 10 SN 10000) 82.000  ||Number |859897.92 17319.10 US$

5 29174000 63/0- GRP Pipe Fittings (Dia 1100 PN 10 SN 5000;Dia 1200 PN 10 SN 5000) 206000 |Number 17589239.86 15285478 USS

4 39173990 63/0- GRP Pipe (Dia 1100 PN 10 SN 10000) 1000.000 ||Meter  |10656010.00 214622.56 US$

5 39174000 63/0- GRP Pipe Couplings (Dia 1100 PN 10 SN 10000) 61.000  ||Number |473703.43 9540.85 USS$

s 39174000 63/0- Marine Lugs (Dia 1400 PN 10 SN 10000; Dia 1100 PN 10 SN 5000) 263,000 |Number 117070920.00 36195206 USS

7 39173990 63/0- GRP Pipe with Coupling (Dia 600 PN 10 SN 5000) 25000  |Meter ||114680.00 2309.77 US$




ITCHS CIF
SI.No. Code IMPORT ITEM Oy UOM|| CIF (Rs.) (Currency)
Roving 125762.76
1 1912 107905.623||K. 52
70191200 (of any make, Grade, type or Specification) 07905.623|K.G 6357307.5 US$
Polyester Filament Yarn
2 023300 183.477  |K. 2031.62 1029.31
34023 ( HT First quality product 367764 1000/192/CLR Type 811 APO 15-33 LB or Any Other Grade, Make, Type, Specification) # G 5203 31 USS
3 56081900 |[Polyrelease Film 311.239 K.G (29578.31 585.13 US$
Surface Mat
* 70193100 (M 524 -ECR 254 Or M 524-C64 or any other Grade, Make, type , specification) 688.292 K.G 30618035 6036.98 USS
Polyester Netting
5 56081900 ||153491D0127 2.5 x 1.6 Leno Polyester Netting or 153491D0242 2.5 x 1.6 Leno Polyester Netting or any other Grade, make , Type 311.124 K.G |105530.70 2087.65 US$
,Specification)
Chop Strand Mat
6 70193100 ( 450 GSM or any other Grade Make Type Specification) 3769.270 |K.G |[314385.61 6219.30 US$
Woven Roving
1912 . K. 1209226. 23921.
7 70191200 ( EWR-800-1.OM or any other Grade Make Type Specification) 7337.850 G 09226.78 392140 USS
Resin 216844.94
8 9079190 157134.018|K. 10961511.72
3 (Crystic 274E AM NA / W Non-Accelerated / waxed 100% Pure Isopthalic Resin or any other grade, make, type, specification) 37134 G J US$
9 25051012 ||Silica Sand 344137.635||K.G |[1217730.80 24089.63 US$
Accelerator
10 38151900 ( NL-53 or any other grade, make type specification) 1339.140 |K.G |920631.77  |[18212.30 US$
[Andonox, Butanox OR Trigonox
11 29096000 ( M-60, or any other Grade Make type or specification) 1928319 |[K.G |462038.62 9140.23 US$
12 29025000  |[Styrene 5204.512 |K.G |[478820.21 9472.21 US$
Total|22,414,974.01|(443,421.84
Decision:  With D/o C&PC OM No. 46011/72/2004-PC.II dated 07.12.2009, following adhoc norms are approved:
EXPORT ITEM QTY IMPORT ITEM QTY
1. GRP Pipe (Dia 1400, 1kg |1. Fibreglass Roving 0.1759 kg
PN 10, SN 10,000) 2. Polyester Filament Yarn 0.0003 kg
3. Polyrelease Film 0.0005 kg
4.  Surface Mat 0.0011 kg
5. Polyester Netting 0.0005 kg
6.  Unsaturated Polyester Resin 0.2355 kg
7. Silica Sand 0.6211 kg
8. Accelerator 0.0022 kg
9. Andonox /Butanox/Trigonox 0.0031 kg
10.  Styrene 0.0089 kg
2. GRP Pipe Coupling| 1kg |1.  Fibreglass Roving 0.4320 kg
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(U1d 140U, FIN LU, DIN Z. rolyester riament yarn U.UuUZ Kg
10,000) 3. Polyrelease Film 0.0005 kg
4, Surface Mat 0.0011 kg
5. Polyester Netting 0.0005 kg
6.  Unsaturated Polyester Resin 0.3462 kg
7. Silica Sand 0.2445 kg
8. Accelerator 0.0035 kg
9. Andonox /Butanox/Trigonox 0.0035 kg
10.  Styrene 0.0138 kg
3. GRP Pipe Fittings lkg |1.  Fibreglass Roving 0.2115 kg
(Dia 1100, PN 10, SN 2. Polyester Filament Yarn 0.0003 kg
5000) 3. Polyrelease Film 0.0006 kg
4, Surface Mat 0.0012 kg
5. Polyester Netting 0.0006 kg
6.  Chop Strand Mat 0.0270 kg
7. Woven Roving 0.0652 kg
8. Unsaturated Polyester Resin 0.3852 kg
9. Silica Sand 0.3416 kg
10.  Accelerator 0.0031 kg
11.  Andonox /Butanox/Trigonox 0.0047 kg
12.  Styrene 0.0078 kg
4. GRP Pipe DN1100,| 1kg |I1. Fibreglass Roving 0.1789 kg
PN 10, SN 10,000) 2. Polyester Filament Yarn 0.0004 kg
3. Polyrelease Film 0.0006 kg
4. Surface Mat 0.0014 kg
5. Polyester Netting 0.0006 kg
6. Unsaturated Polyester Resin 0.2344 kg
7. Silica Sand 0.6223 kg
8. Accelerator 0.0022 kg
9. Andonox/Butanox/Trigonox 0.0033 kg
10. Styrene 0.0090 kg
5. GRP Pipe Coupling| 1kg 1. Fibreglass Roving 0.4222 kg
DN 1100, PN 10, SN 2. Polyester Filament Yarn 0.0002 kg
10,000 3. Polyrelease Film 0.0006 kg
4. Surface Mat 0.0012 kg
5. Polyester Netting 0.0006 kg
6. Unsaturated Polyester Resin 0.3403 kg
7. Silica Sand 0.2708 kg
8. Accelerator 0.0040 kg
9. Andonox/Butanox/Trigonox 0.0035 kg
10.  Styrene 0.0140 kg
6. Marine Rugs (Dia| 1kg 1. Chop Strand Mat 0.1435 kg




1400, PN 10, SN 2. Woven Roving 0.2316 kg
10,000) 3. Unsaturated Polyester Resin | 0.6751 kg
7. GRP Pipe (Dia 600, 1kg | 1. Fibreglass Roving 0.2426 kg
PN 10, SN 5000) 2. Polyester Filament Yarn 0.0006 kg
3. Polyrelease Film 0.0013 kg
4. Surface Mat 0.0032 kg
5. Polyester Netting 0.0014 kg
6. Unsaturated Polyester Resin 0.2718 kg
7. Silica Sand 0.5081 kg
8. Accelerator 0.0006 kg
9. Andonox/Butanox/Trigonox 0.0068 kg
10. Styrene 0.0138 kg
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Case No.:3/22/87-ALC1/2009

Party Name:BAYER MATERIALSCIENCE PVT LTD

Meet No/Date:37/87-ALC1/2009

Status: Approved

09.12.2009
HQ File :01/87/050/00175/AM10/ RLA File :04/24/040/00065/AM10/ Lic.No/Date:0410106917 Defer Date:
17.08.2009
Application: Request is for adhoc norms for following:
SLNo. ITCHS Code EXPORT ITEM Oy UOM FOB/FOR (Rs.) FOB (in Currency of realisation)
J 30095000 63/0- Thermoplastic Polyurethane Desmopan DP 1960 AW 50000.000 X G 9400000.00 200000.00 USS
Total||9,400,000.00 200,000.00

| TVDNDT ITON
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SLNo. ITCHS Code IMPORT ITEM oy vom CIF (Rs.) CIF (Currency)

1 39095000 Desmophen 2002 Eingeg 28220.000 K.G 3757832.00 78452.00 US$

2 29291090 DESMODUR VP PU 0118 B FUSED 11305.000 K.G 1088434.00 22723.00 US$

3 29053910 1,4 BUTANE DIOL 2640.000 K.G 189684.00 3960.00 US$

4 29299000 STABOXAL I 140.000 K.G 343683.00 7175.00 US$

5 29059000 Benzoflex TPU405 12820.000 K.G 2179977.00 45511.00 US$

Total||7,559,610.00 157,821.00

Decision:  With D/o C&PC OM No. 46011/23/2006-PC.II dated 09.10.2009, following adhoc norms are approved:
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Thermoplastic Polyurethane —| 1kg |1. Desmophen 2002 Eingeg. | 0.520 kg
DP 1960 AW 2. Desmodur Trail Poroduct| 0.201 kg
PU 0118 F. Fused
3. 1,4 Butane Diol 0.049 kg
4. Stabaxol 1 0.002 kg
5. Benzoflex TPU405 0.256 kg
Case No.:8/30/87-ALC1/2009 Party Name:KALPENA INDUSTRIES LIMITED, Meet No/Date:37/87-ALC1/2009 Status: Approved
09.12.2009
HQ File :01/87/050/00233/AM10/ RLA File :03/94/040/00456/AM10/ Lic.No/Date:0310540973 Defer Date:
08.10.2009
Application: Request is for adhoc norms for following:
SLNo.|[ITCHS Code EXPORT ITEM Oty ||UOM| FOB/FOR (Rs.) || FOB (in Currency of realisation)
J 30019090 63/0- POLYTHYLENE COMPOUND ( containing 35 +/- 1% LLDPE, and 65 +/- 1% Calciuim Carbonate ) 390,000l 17558040.00 241800.00 USS
Total|11,558,040.00  (241,800.00

SLNo. ITCHS Code IMPORT ITEM Oy uomM CIF (Rs.) CIF (Currency)

1 39011010 LINER LOW DENSITY POLYTHYLENE ( LLDPE Granules ) 136.500 M.T 7923879.60 162708.00 US$
2 28365000 CALCIUM CARBONATE 253.500 M.T 1851817.50 38025.00 US$
Total|9,775,697.10 200,733.00

Decision:  With D/o C&PC OM No. 46011/113/2006-PC.II dated 03.07.2007, following adhoc norms are approved:

EXPORT ITEM QTY IMPORT ITEM QTY

Polyethylene Compound (containing 35| 1kg |1. LLDPE Granules 0.350 kg
+/-19 +/-19 1

/-1% LLDPE and 65 +/-1% Calcium 2. Calcium Carbonate | 0.650 kg
Carbonate)




3.2

Following application is transferred:

14

ONLINE CASE
Case No.:8/15/87-ALC1/2009 Party Name:DORF-KETAL CHEMICALS INDIA Meet No/Date:37/87-ALC1/2009 Status: Transferred
PVT.LTD. 09.12.2009 to different Section
HQ File :01/87/050/00113/AM10/ RLA File :03/94/040/01057/AMO09/ Lic.No/Date:0310526499 Defer Date:
30.06.2009
Application: Request is for adhoc norms for following:
| SLNo. ITCHS Code EXPORT ITEM O Uom FOB/FOR (Rs.) FOB (in Currency of realisation)
] 30094030 62/0- Chemical : Surfactant, Trade Name : SR 1121 /YS SR 1121 185400.000 K G 8899200.00 185400.00 USS
Total||8,899,200.00 185,400.00

[ SiNo. [ ITCHS Code IMPORT ITEM o voM CIF (Rs.) CIF (Currency)
|1 29019000 Nonyl phenol / NP 9633.940 K.G 596533.58 12427.78 US$

|2 27075000 Aromatic Solvent 150 / C 10 Solvent 11417.673 K.G 468124.62 9752.60 US$

|3 29071910 Para tertiary amyl phenol / PTAP 506.142 K.G 97179.26 2024.57 US$

|4 29120000 Para Formaldehyde (91%) / PF 91% 1328.390 K.G 40170.54 836.89 US$

|5 28151100 Sodium Hydroxide - Rayon Gr. / Caustic Soda Flakes 457.196 K.G 14173.09 295.27 US$

|6 28152000 Potassium Hydroxide (Caustic Potash) / KOH Flakes 148.690 K.G 10408.36 216.84 US$

|7 29101000 Ethylene Oxide / EO 13119.089 K.G 768122.68 16002.56 US$

|8 29051100 Methanol 150360.141 K.G 1503601.42 31325.03 US$

|9 38249090 KB 1303 1168.020 K.G 261262.71 5442.97 US$

|]0 38249090 KB 3341 1149.480 K.G 208561.65 4345.03 US$

| Total||3,968,137.91 82,669.54
Decision:  The firm vide their letter dated 16.10.2009 has stated that their case has always been handled in DES-IV Section and requested to re-list

the case with DES-IV Section. The Committee, therefore, decided to transfer the case to NC-IV Section.

33

Following applications are deferred:




MANUAL CASES

Case No. A-118 RAYCHEM RPG LTD. Status: Deferred
331 NC No.: 37/AM10 HQ F. No.
Dated: 09.12.2009 01/87/162/00262/AM09/DES-VII

Application: Request is for fixation of wastage norms for the export product “Co-Polymers DC 354, 1006-C-0, 1012, F-0, SW 1206, 1050-A-0, 1025, 1032-E-2, CT-
70523-0 (DC1051)” in terms of Para 6.7 (e) of HBP Vol.I.

Position: D/o C&PC will furnish comments.

Deferred for Three Weeks.

3.3.2 Case No. A-119 FUTURA FIBRES PVT. LTD. Status: Deferred
NC No.:37/AM10
Dated: 09.12.2009

Hqrs. File No. RLA File No. Licence No. & Date
01/87/050/00572/AMO06/DES-VII 04/24/040/00165/AMO06 0410073686 dt.23.08.2005
01/87/050/00948/AMO6/DES-VII 04/24/040/00408/AMO06 0410075991 dt. 03.11.2005
01/87/050/01410/AMO6/DES-VII 04/24/040/00557/AMO06 0410078892 dt.27.02.2006

Application: Request is for review of NC decision.
Position: D/o C&PC will furnish comments.

Deferred for Three Weeks.

ONLINE CASES

Case No.:18/2/87-ALC1/2009 Party Name:SUJA SHOEI INDUSTRIES PVT LTD.,, Meet No/Date:37/87-ALC1/2009 Status: Deferred
09.12.2009
5 HQ File :01/87/050/00729/AMO09/ RLA File :04/24/040/00186/AM09/ Lic.No/Date:0410099618 Defer
2N 1N YNNQ MNata:2N 1 YNNNO
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Position: DIPP will furnish comments.

Case No.:3/39/87-ALC1/2008 Party Name:TRP SEALING SYSTEMS (INDIA) Meet No/Date:37/87-ALC1/2009 Status: Deferred
PRIVATE LIMITED 09.12.2009
HQ File :01/87/050/00623/AMO09/ RLA File :31/24/040/00043/AM09/ Lic.No/Date:3110036660 Defer
7 29.12.2008 Date:30.12.2009
Position: With DIPP letter dated 09.12.2009, following information may be called for from the firm:
i) Production, consumption data duly certified by Central Excise from the date of production till November, 2009.
10 ||Case No.:5/15/87-ALC1/2009 Party Name:MOHINI ORGANICS PVT. LTD., Meet No/Date:37/87-ALC1/2009 Status: Deferred
09.12.2009
HQ File :01/87/050/00110/AM10/ RLA File :03/95/040/00010/AM10/ Lic.No/Date:0310517938 Defer Date:30.12.2009
01.05.2009
|P0siti0n: D/o C&PC will furnish comments.
Case No.:1/10/87-ALC1/2009 Party Name:DIAB CORE MATERIALS PRIVATE Meet No/Date:37/87-ALC1/2009 Status: Deferred
LIMITED 09.12.2009
11 ||HQ File :01/87/050/00051/AM10/ RLA File :04/24/040/00300/AMO09/ Lic.No/Date:0410104598 Defer
15.05.2009 Date:30.12.2009
|Positi0n: D/o C&PC will furnish comments.
Case No.:6/15/87-ALC1/2009 Party Name:DIAB CORE MATERIALS PRIVATE Meet No/Date:37/87-ALC1/2009 Status: Deferred
LIMITED 09.12.2009
12 |[HQ File :01/87/050/00111/AM10/ RLA File :04/24/040/00301/AMO09/ Lic.No/Date:0410105770 Defer
30.06.2009 Date:30.12.2009
|Positi0n: D/o C&PC will furnish comments.
Case No.:7/15/87-ALC1/2009 Party Name:DIAB CORE MATERIALS PRIVATE Meet No/Date:37/87-ALC1/2009 Status: Deferred
LIMITED 09.12.2009
13 ||{HQ File :01/87/050/00112/AM10/ RLA File :04/24/040/00315/AM09/ Lic.No/Date:0410105775 Defer
30.06.2009 Date:30.12.2009

|P0siti0n: D/o C&PC will furnish comments.

Case No.:16/17/87-ALC1/2009

Party Name:KALPANA INTERNATIONAL

Meet No/Date:37/87-ALC1/2009
09.12.2009

Status: Deferred




16 ||HQ File :01/87/050/00132/AM10/ RLA File :06/24/040/00007/AM10/ Lic.No/Date:0610015821 Defer
02.07.2009 Date:06.01.2010
|P0siti0n: Reply awaited from the firm.
Case No.:7/22/87-ALC1/2009 Party Name:DIAB CORE MATERIALS PRIVATE Meet No/Date:37/87-ALC1/2009 Status: Deferred
LIMITED 09.12.2009
19 |[HQ File :01/87/050/00179/AM10/ RLA File :04/24/040/00068/AM10/ Lic.No/Date:0410107039 Defer
19.08.2009 Date:30.12.2009
|Positi0n: D/o C&PC will furnish comments.
20 ||Case No.:12/29/87-ALC1/2009 Party Name:MICROSPHERES (INDIA) Meet No/Date:37/87-ALC1/2009 Status: Deferred
09.12.2009
HQ File :01/87/050/00225/AM10/ RLA File :03/95/040/00270/AM10/ Lic.No/Date:0310534952 Defer
24.08.2009 Date:30.12.2009
|P0siti0n: D/o C&PC will furnish comments.
Case No.:9/29/87-ALC1/2009 Party Name: HUNTSMAN INTERNATIONAL (INDIA) |[Meet No/Date:37/87-ALC1/2009 Status: Deferred
PVT.LTD. 09.12.2009
21 ||[HQ File :01/87/050/00222/AM10/ RLA File :03/94/040/00342/AM10/ Lic.No/Date:0310534963 Defer
24.08.2009 Date:30.12.2009
|P0siti0n: D/o C&PC will furnish comments.
Case No.:1/24/87-ALC1/2009 Party Name:SNF [INDIA] PVT. LTD., Meet No/Date:37/87-ALC1/2009 Status: Deferred
09.12.2009
22 ||HQ File :01/87/050/00184/AM10/ RLA File :09/24/040/00195/AM10/ Lic.No/Date:0910039080 Defer
27.08.2009 Date:30.12.2009
|Positi0n: D/o C&PC will furnish comments.
Case No0.:6/24/87-ALC1/2009 Party Name:VITALO PLASTICS SOLUTIONS INDIA  |[Meet No/Date:37/87-ALC1/2009 Status: Deferred
PRIVATE LIMITED 09.12.2009
23 |[HQ File :01/87/050/00189/AM 10/ RLA File :04/24/040/00118/AM10/ Lic.No/Date:0410107467 Defer
01.09.2009 Date:30.12.2009
|P0siti0n: D/o C&PC will furnish comments.
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NO.1, NAVARANG 09.12.2009
24 ||HQ File :01/87/050/00194/AM10/ RLA File :03/95/040/00255/AM10/ Lic.No/Date:0310536226 Defer
03.09.2009 Date:30.12.2009
|Positi0n: D/o C&PC will furnish comments.
Case No.:1/37/87-ALC1/2009 Party Name:CLARK RUBBERS LTD. Meet No/Date:37/87-ALC1/2009 Status: Deferred
09.12.2009
26 ||HQ File :01/87/050/00283/AM10/ RLA File :03/94/040/00576/AM10/ Lic.No/Date:0310543636 Defer Date:
03.11.2009 13.01.2010
|Positi0n: New case; copy of application is awaited from RLA.
Case No.:2/37/87-ALC1/2009 Party Name:MACRO POLYMERS P. LTD. Meet No/Date:37/87-ALC1/2009 Status: Deferred
09.12.2009
27 ||HQ File :01/87/050/00284/AM10/ RLA File :08/24/040/00233/AM10/ Lic.No/Date:0810084508 Defer Date:
30.11.2009 13.01.2010
|Positi0n: New case; copy of application is awaited from RLA.
Case No.:3/37/87-ALC1/2009 Party Name:SUPER MOUNT PACK PVT.LTD, Meet No/Date:37/87-ALC1/2009 Status: Deferred
09.12.2009
28 ||HQ File :01/87/050/00285/AM10/ RLA File :07/24/040/00328/AM10/ Lic.No/Date:0710068525 Defer Date:
30.11.2009 13.01.2010
|Positi0n: New case; copy of application is awaited from RLA.
Case No.:4/37/87-ALC1/2009 Party Name: AMIANTIT FIBERGLASS INDUSTRIES Meet No/Date:37/87-ALC1/2009 Status: Deferred
INDIA PVT.LTD. 09.12.2009
29 |[HQ File :01/87/050/00286/AM10/ RLA File :17/24/040/00040/AM10/ Lic.No/Date:1710002867 Defer Date:
30.11.2009 13.01.2010
|Positi0n: New case; copy of application is awaited from RLA.
Case No.:5/37/87-ALC1/2009 Party Name:MACRO POLYMERS P. LTD. Meet No/Date:37/87-ALC1/2009 Status: Deferred
09.12.2009
30 |[|HQ File:01/87/050/00287/AM10/ RLA File :08/24/040/00234/AM10/ Lic.No/Date:0810084605 Defer Date:
02.12.2009 13.01.2010

|Positi0n:

New case; copy of application is awaited from RLA.




Case No.:6/37/87-ALC1/2009

Party Name:MACRO POLYMERS P. LTD.

Meet No/Date:37/87-ALC1/2009
09.12.2009

Status: Deferred

31 |[|HQ File:01/87/050/00288/AM10/ RLA File :08/24/040/00237/AM10/ Lic.No/Date:0810084606 Defer Date:
02.12.2009 13.01.2010
|P0siti0n: New case; copy of application is awaited from RLA.
32 ||Case No.:7/37/87-ALC1/2009 Party Name:BHAGWAN PACKAGING INDUSTRIES |[Meet No/Date:37/87-ALC1/2009 Status: Deferred

PVTLTD

09.12.2009

HQ File :01/87/050/00289/AM10/

RLA File :03/94/040/00725/AM10/

Lic.No/Date:0310548754
02.12.2009

Defer Date:

13.01.2010

|Positi0n: New case; copy of application is awaited from RLA.

Meeting ended with thanks to Chair and all participants.
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